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ORDER
CP No.253/ /141/ NCLT/MB/ MAH /2017

At request of the parties, list this matter on 1 1 2018'
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CORAM:

NAME OF THE PARIIES: Prana Studios India Ltd.

SECTION OF THE COMPANIES ACT: 441 of the Companies Act 2013.

S. No. NAME DESIGNATION SIGNATURE

P*\


